NATIONAL COMPANY LAW TRIBUNAL @

DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 09/11/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER-TECHNICAL
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Counsel for the Operational Creditor present. Mr. K.M. Velumani, Managing Director,
representative of Corporate Debtor also present. Counsel for the Operational Creditor
submitted that the matter is almost settled and prayed for time to file joint memo for

which adjournment is sought. At request, time is enlarged. Put up on 20.11.2017 at

10.30 A.M.
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